1o 78.02 dollar per barrel in the month of March 2010, The average price of Indian Basket of crude il
during the year 2009-10 was 69.76 dollar per barrel. The average price of the Indian Basket of crude
oil in the mernth of April 2010 (upto 12th April 20107 is 83.37 dallar per barrel.

As the retail selling prices of sensitive petroleum products namely, Petrol, Diesel, PFDS Kerosene
and Domestic LPG are not being maintained in line with the cil pricess in international markets, the
Public Sector Cil Marketing Companies (OMCs) are incurring under-recoveries on the sale of these
petroleum praducts. Based on the Refinery Gate Prices for April 2010 (2nd fartnight of April 2010 far
Petraol and Diesel) the under recoveries ta OMCs on these four petroleum products are estimated as

indicated below:

Products Lnits Under-recovery
Patrol Re./Litre 557
Diesel Re./Litre 4.84

PDS Kerosena Re./Litre 17.58
Domestic LPG Rs./Cylinder 265,27

MNote: Based on information provided by [OC

(c) In view of the position explained above there is na proposal to reduce the retail selling

prices of the sengitive petroleum products at present.

(d) and (&) The impart of Crude ol during the year 2009-10 (April 2009 to February 20107

(provisional) both in terms of quantity and value are given below:
Quartity of crude il import (MMT) 140.4
Value (Re./Crore) 3,28,104
MMT-Million Metric Tonne

Disparity in prices of pstroleum products

12715, SHRI SHIVANAND TIWARI:
SHRI BAVI SHAMNKAR PRASAD :
WAl the Minister of PETROLEUM AND NATURAL GAS be pleased 1o state:

(a) whether it is a fact that there is wide difference between gate price of petraleum products at

oil refineries and consumer selling prices;

(b) if so, the details of gate prices of petrol, diesel and gas at refineries in the end of January,
2010; and

1 Original notice of the question was receved N Hindi.

146



(c) the details of consumer selling prices of these products in Delhi, Maharashtra, Rajasthan,

Haryana and North-Eastern States during above-said period ?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI JITIN
PRASADAY: (&) and (b)) The Public Sector Gil Marketing Companies (OMCs) pay the domestic
refineries Trade Parity price when they purchase Petrol and Diesel and Import Parity Price for
Kerogene and |LPG. Trade Parity price is the weighted average of Impaort Parity and Export Parity
prices in the ratio of 80:20. As the retall gelling prices of Petral and Diesgel are nat being maintained in
line with the international il prices, there is a difference between the Refinery Gate price paid to the
refineries, which is fixed an fortnightly basis, and the ex-storage point price recavered by the OMCs
through the retail selling price of these products. The bagic ex-storage selling orices of Petral and
Diesel are uniform at all refinery locations throughout the country. The Refinery Gate Prices (RGP) of

products reflect the movement in international il prices.

The detalle of all India weighted average Refinery Gate Price for Bharat Stage |l Petrol and Diesel

applicable for the 2nd fortnight of January 2010 are given below:

Elements Units Petral Diesel
FOB price 370kl 83.1944 85.5895
Ocean freight $/bkl 1.3149 1.5860
G&F price $/0bl 84.5093 88.1755
Rupee-dollar Exchange Rate 46 000 46.0909
C&F price Re./KL 24499 .46 26562.31
Custom duty Fa./KL 637.87 466548
Ineurance, port charges etc. Fa./KL 244,95 256.70
Impart Parity Price - 15 degree C Re./KL 25382.22 26484 .49
Import Parity Price - 295 degree G Rs./KL 24556 .80 267%4.03
Export Parity Price - 29.5 degree C Re./KL 23713.07 24798.78
Trade Parity Price (Refinery Gate Price) Rs./KL -24707.25 26890.98

{80%% Import Parity 4+ 20%6 Export Parity)
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As regards the pricing of Natural Gas, at pregent, there are broadly twao pricing regimes in the

country - gas priced under Administered Pricing Mechanism (APM) and non-APM or free market

gas. The price of APM gas is set by the Government. As regards non-APM/free market gas, this can

be broady divided into two categaries, namely (1) domestically produced gas from New Exploration
Licensing Palicy NELP) & pre-NELP and (1) imported Liquefied Natural Gas (LNG. The pricing of

MNELP & pre-NELP gas is governed in terms of the Production Sharing Contracts (PSG) signed

between the Government and the contractor. While the price of LNG impaorted under term contracts

is governed by the Sale & Purchase Agreement (SPA) between the LNG seller and the buyer, the

spot cargoes are purchazed on mutually agreeable commercial terms.

(c) The details of consumer selling prices of Petrol and Diesel in Delhi, Maharashtra, Rejasthan,

Haryara and MNorth-Fastern States during January 2070 are given below:

Retail selling Price (RSP ) as of 1st January 2070

Petral

Rs./KL
State Maharashtra Delhi Haryana  Rajasthan Aszam Meghalaya
City Mumbai Delhi Ambala Jaipur Guwahati Shillang
Basic Ex- 22145.07 2214507 21926.07 21925.07 21925.07 21925.07
Storage Price
Freight & 1166.35 24410 401.29 279.50 629.32 229.89
other elements
Excise Duty 13750.50 1375080 13750.50  13750.50 13750.50 13750.50
with Cess
Dealer Commission 1M25.00 125.00 1125.00 1125.00 1125.00 125.00
YAT/Sales Tax 10636.10 745293 7440.37 10667 .42 956,34 7294.81
R8P Per KL 48823.02 44717.60  44642.23  47647.49 47286.23 44325.27
REP 48.83 44,72 44,65 47.65 47.29 44,33

(Rs. Per Litre)
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Diesel Rs./KL

State Maharashtra Delhi Haryana  Rajasthan Aszam Meghalaya
City Mumbai Delhi Ambala Jaipur Guwnahati Shillong
Basic Ex- 24387.30 24387.30  24387.30  24387.30 24387.30 24387.30

Storage Price

Freight & 523.60 241.48 403.10 332.39 345.97 303.73

other elements

Excize Duty 3708.00 3708.00 3708.00 3708.00 3708.00 3708.00
with Cess

Air Ambience 260.00

Charges

Dealer Commission 673.00 673.00 673.00 673.00 673.00 673.00
YAT/Sales Tax 7440.91 3657.48 2567.08 561698 4692.81 3611.02
RSP Per KL 36732.81 32917 .26 31738.48  34717.67 33807.08 32683.25
RSP (Rs. Per Litre}) 36.74 32.92 31.74 34.72 33.81 32.69

Authority for petroleum and natural gas pipsline

27716, 8HRI A, ELAVARASAN: Will the Minister of PETROLEUM AND NATURAL GAS be pleased

to state:

(a) whether Government has proposed to et up & new authority for developing petraleum and

ratural gas pipeline infrastructure in the country;
(b) ifsao, the detaills thereof;

(c) whether itis a fact that the Ministry of Finance and the Planning Commission have cpposed
the move stating that the existing down stream regulatcr, Petroleum and Natural Gas Regulatory

Board, is enough to do the job and also to avoid additional administrative cost; and
{d) ifso, the details thereof and the stance of Government in this regard?

THE MINISTER CF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI JITIN
PRASADAY: (&) and (b) With the increase in availability of natural gas in the country and to ensure

supply of natural gas to unserviced areas of the country, Government proposes to develop long-
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